
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

IN THE MATTER OF
ORIGINAL APPLICATION No. 1332 of2024

KASHMIR SINGH ... APPLICANT

//VERSUS//

STATE OF HIMACHAL PRADESH & OTHERS

INDEX

... RESPONDENTS

S.NO PARTICULARS ANNEXURE PAGE NO

l. Additional reply on behalf of the Respondent
no. 6 in compliance with the order dated
18.07.2025

2. Affidavit in support of the reply

3. A copy ofthe acknowledged copy ofletter dated RlIO
16.05.2016

4. A copy of letter dated 02.06.2025 and the Rill
utilization certificate issued by the Chief (colly.)
Medical Officer, Bilaspur

5. A copy of acknowledged copy of letter dated Rll2
16.05.2016

6. A copy of the letter dated 28.05.2016 and the Rll3
receipt no. 0086527 dated 12.05.2016 issued by (colly.)
Respondent no. 5

7. Photographs of clinker loading station under R/14
construction and at an advanced stage.

8. Photographs ofplantation Rll5

9. Photograph of tyre washing system Rll6

10. Photographs showing remedial measures Rll7
undertaken by the Respondent ACC and the (colly.)
pollution control devices installed and
operational
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